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(b) if so, the reaction of the Govern

ment of Pakistan thereto ; and 

(c) the outcome thereof? 

THE DEPUTY MINISTER IN THE MINI
STRY OF EXTERNAL AFFAIRS (SHRI 
SURENDRA PAL SINGH) : (a) While. India's 
willingness to sign a No-War Pact with Pakis
tan has been publicly repeated, there has been 
no occasion for formally communicating this 
offer in recent months. 

(b) and (c). Do not arise. 

Scheme for Rehabilitation of Ceylon Repat· 
riates by Andhra Pradesh 

2778. SHRI K. KODANDA RAMI 
REDDY : Will the Mirrister of LABOUR 
AND REHABILITATION be pkased to 
state : 

(a) whether Government o; Andhrn 
Pradesh has approached the Centre for a loan 
assistance of Rs. 80 lakhs for a scheme to 
expand the coffee plantation and thus reha
bilitate the �eylon repatriates ; 

(b) whether such loans have been sancti
oned to the States of Mysore, Tamilnadu and 
Kerala for the expansion of Rubber and Tea 
plantations ; and 

(c) if so, the reasons for the delay in 
sanctioning the amount to .\odhra Pradesh ? 

THE MINISTER OF LABOUR & REHA
BILITATION (SHRI R. K. KHADILKAR): 
(a) Yes, Sir, 

(b) Yes, Sir. 

(c) The requisite details were received from 
the State Government in December, 1971. 

Thereafter, the scheme was scrutinised in 
consultation with the concerned authorities. 
Sanction is expected to issue shortly. n 

Deposits of Manganese in Kerala 

2779. SHRIMATI BHARGAVI THAN
KAPPAN : Will the Minister of STEEL AND 
MINES be pleased to state : 

(a) whether the geological surveys have 
revealed availability of large deposits of 
manganese in he State of Kerala ; 

(b) if so, the time by which these depo
sits are likely to be exploi led ; and 

(c) the number of persons likely to be 
provided with employment as a result 
thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF STEEL AND MINES (SARI 
SHAH NA WAJ KHAN) : (a) No Sir. 

(b) and (c). Do not ari�e. 

1205 hrs. 

CALLING ATTENTION TO MATTER OF 
URGENT PUBLIC IMPORTANCE 

REPORTED CLOSURE OF FACTORIES IN 

KoLHAPUR 

SHRI NIMBALKAR (Kolhapur) : I call 
the attention of the Minister of Industrial 
Development to the following nntter of urgent 
public importance and request that he may 
make a statement thereon :-

'The reported closure of 123 factories in 
Udyam Nagar, Kolhapur, Maharashtra . 
and the hardships resulting therefrom.' 

THE M INISTER OF INDUSTRIAL 
DEVELOPMENT (SHRI MOINUL HAQUE 
CHOUDHURY) : Ministry of Industrial 
Development have not received any report 
regarding the closing down of 123 factories in 
Udyarn Nagar, Kolhapur (Maharashtra) and 
the hardship resulting thereform. 

However, there are 67 small- scale indust
rial units in Kolhapur. Of these 35 are 
engaged in the manufacture of oil engine
spares, repairs etc. In addition to these 
there are 3 other units, one in the hrge and 
2 in the medium scale, which are also engaged 
in the manufacture of diesel oil engines. 
Since the recession on 1969-70 the entire oil 
engine industry in Maharashtra is faced with 
a slump. With the gradual increase in the 
pace of Rural Electrification Programme 
which has contributed to th� replacement of 
diesel oil engines, the situation partaining to 
this industry has got further aggravated. 

To overcome the crisis faced by the oil 
engine industry, the State Government have 
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<lecided to undertake certain measures, the 
following being the important ones :-

1. To grant loans through Maharashtra 
State Financial Corporation to the 
small scale industries engaged in the 
production of dieseal engine and 
ancillaries. 

2. To consider postponement of reco
very of loans by the Maharashtra 
State Financial Corporation from 
industries engaged in the manu
facture of diesel engines. 

3. To dire.ct sale of, diesel engines 
through the Co·operative Marketing 
Federation and Sale Purchase Union. 

4. To predominantly us� Takavi loan 
for purchase of these engines in per
ference to other type of engines. 

The problem of this industry was also got 
surveyed by the Small Scale Industries Deve
lopment Organisation and a programme of 
diversification of their production sugges\ed. 
A list of items which could· be taken up for 
manufacture by these units with the existing 
machine ur with the addition of some balan
cing machines was worked out and furnished 
to the State Government for their considera
tion. Fnrther 13 of the affected firms which 
have an export potential have been indenti
fiea by the DC (SSI) in consultation with STC 
to export their products. Instructions have 
also been issued to all State Goveanments not 
to create any further capacities in this line 
of production. 

SHEU NIMBALKAR : With reference to 
tbe first part of the statement, I would like to 
quote a telegram I received yesterday when 
I made an enquiry into this matter from the 
Engineering Association, -_Kolhapur and as 
far as I know, all these units are usually 
members of this Association. 

''Kolhapur engineering units facing heavy 
recession since last 2t years. 123 units 
completely closed, 200 units partially 
working, out of 150 units". 

This recession has been going on for 2t years 
now, and the difficulties this industry has been 
facing are not unknown to the hon. Minister. 
I myself have spoken to him once about it, 

About a year ago I was also associated 
with the preparation of a memorandum which 
we gave to the Chief Minister of Maharashtra. 
Only half-'1,earted efforts were made to get 
rid of this difficulty with the result that today 
nearly 20,000 people are without work in 
Kolhapur. 

The Minister has also said in his state
ment. 

"With the gradual increase in the pace of 
rutal electrification programme which has 
contributed to the· replacement of diesel 
oil engines, the situation pertaining to 
this industry has got further aggravated''. 

It should have been foreseen in planning 
industrial developm�nt in the country that an 
industry like tee diesel oil engine industry or 
oil engine industry was bound to become 
obsolete and redundant some day. For 
instance, ia West Germany today, they do 
not produce a single oil engine ;;ind they 
import the very few they need. In view of 
this, it becomes our national duty to see that 
some way is found to help these people out 
of this difficulty, because at one time when 
we sorely needed these. they stood ·with us. 
It is now time the nation stood for them. 

Apart from the help the hon. Minister 
has kindly promised, I would ask certain 
questions. 

For instance, would he request on our 
behalf the Governmen'.s of the different States 
in our country who have imposed an embargo 
on oil engines from other States, to lift the 
embargo in the interests of national inte gra
tion ? Would the Government also pl ead 
for us with the Finance Minister that a 
moratorium en tax be granted to these units ? 
Will he kindly see to it that engiGes up to 
11 t h.p. are kept in future only for the small 
scale industries '/ Would he examine the 
distributjon of raw materials to these indust
ries, because, very often the raw mate
rial leaks out to other sources and then it is 
sold in the black market in any quantity at an 
exorbitant price, and it is the small scale 
industry that has to suffer ? Would he think 
of putting up a large public sector in Kolhapur 
which could fully utilise the foundries in 
Udham Nagar ? Would he set up a Committee 
to look into the indus!rial potentfal of Kolha
pur area and in orcler to absorb the surplus 
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labour, and particularly the educated unemp
loyed, would he see to it that an aluminium 
factory is granted to Kolhapur bccause this 
is one of their birthrights ? Finally, I would 
like to tell the Minister that there is a  big 
difference between making promises and 
fulfilling them ; particularly that is the case in 
M aharashtra, as far as Kolhapur is concerned, 
and therefore, would he give us a  guarantee 
that he would personally look into it and see 
that the M aharashtra Government implements 
whatever he pioposes for Udyam Nagar and 
Kolhapur ?

SHRI M OINUL HAQUE CHOU- 
DIIURY : I do not know about the telegram, 
but we took up this m atter with the Mahrash- 
tra Government and wc received a telegram 
from them also, They do not speak of any 
closure of any industry in Kolhapur. They 
also admit of a recession about which I aho  
know. Actually speaking, the hon. Member 
is correct in saying that it was brought to my 
notice and, as a  result thereof, we got the 
problem surveyed by the small scale indust
ries development organisation, A programme 
of diversification of production was suggested. 
This is the problem of every indus’ry. If 
there is a consumer preference or there is a 
shift in consumer preference, such a situation 
comes. We aie cleciryfying the country, and 
the people are taking to electrical engines. 
They would not take to diesel engines. Those 
people should have diversified right in time. 
They did not do so, and thsrefore, this 
problem has come. But I am not blaming 
them. We arc prepared to help them, and 
therefore we really sent a team and suggested 
to them a diversification programme which 
they can take up, and a list o f such 
programmes was given to them, as to what 
they could undertake with the existing machi
nery or a little balancing equipment, to which 
also I have referred in my reply.

As regards what had been done by the 
M aharashtra Government, I has listed them. 
Now, the hon Member wants a guarantee 
that I should stand guarantee on behalf of 
the M aharashtra Government that they would 
do it. I have no reason to believe that the 
M aharashtra Government would not do what 
they are talking about. Normally, the Cent
ral Government would not stand guarantee to 
the commitment of a State Government ; it 
ir neither fair to the State Government nor 
would I like to stand guarantee to it. But I 
would like to bring to the notice o f the State
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Government that these measures about which 
they have spoken mighf kindly be given cffcct 
to.

So far as the question of embargo is 
concerncd, this embargo started with Maha
rashtra itself. The M aharashtra Govern
ment first started the embargo and, said that 
oil engines or such kind of engines produced 
by other industries located in o thar States 
should not be allowed to be used for loans 
given in M aharashtra State. Later, Andhra 
Pradesh and other States have put similar 
embargoes that they would not give taccavi 
loans to anybody if they go in for engines 
made in other States. Hence, I would submit 
that when a State enters into this kind of 
programme or ticads into dangerous path , it 
should realise the consequences. 1 have full 
sympathy for the Kolhapur people and 
certainly I shall plead with the other State 
Governments. But how far they will give up 
their interests, especially when their local 
industries themselves arc passing through a 
difficult period. I cannot say. Because there 
is shift in consumption from one thing to 
another, I do not know how much that will 
be of help also.

I can say to the hon. Member that upto
10 HP is proposed to be reserved for small 
industries. There is a grey line between 10 
and 15 H .P. and we are considering whether 
that also should be reserved for small indust
ries. But 1 do not think that it will solve 
the present problem. As more and more 
rural electrification comes into effect, more 
and more oil engines would be in disservice.

There were other suggestions, that the 
Finance Department should give a tax holi
day, that a public sector factory should be 
set up at Kolhapur. I take note of the 
suggestions and we shall keep them in mind. 
T do not see the utility of setting up a 
committee because the Small Scale Industries 
Development organisation had gone into it 
and they have suggested a course o f action. 
Let that be carried out. I feel that is the 
way it should be done. About raw inateiials, 
certainly if they go for diversification we 
shall give the help we can ; that is within our 
policy.

SHRI B. R. KAVDE (Nasik) : There is 
a great difference between what the hon. 
Minister says and what the problem actually
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is. The closure of the industry is not due to 
mismanagement, or lack of funds or shortage 
of material or due to labour, but there are 
some special reasons, and special remedial 
action should be taken. Not only this 
industry, but other industries are also depen
dent on this. Unless remedial action is taken, 
M aha Udyam nagar will become Nirudyam 
nagar. The loans cannot be repaid by the 
munufacturers. Sales tax and other taxes 
recovery is being made. So, it should be 
seen in this perspective also. Due to electri
fication, the demand for oil engines or diesel 
engines had become less. But there is also 
the ban by the other States also. So, the 
time has comc to look at the whole m atter 
a t the State level. A t least those engines 
which are lying idle will have to be taken over 
by the Government a t the Centre. Or a 
request will have to be made by the 
Centre to the State Governments 
to  utilise all these engines and also 
not to start oil engine factories. The measu
res taken by the Government so far arc 
inadequate. If you look to the statement 
you will find that the taccavi loan m atter is 
there ; it is not related to the production of 
oil engines or diesel engines which have 
become a  problem. Moreover loan has been 
advanced for collaboration in diesel engine 
manufacture. The sale has to be made 
through co-operative societies. All that is 
not going to solve the problem; it stands 
still. The measures taken by the Govern
ment are inadequate. For this purpose the 
Central Government will have to help the 
industry. He referred to the National Small 
Industries Corporation. Its role is one of 
liaison. I t  has to see that some contracts arc 
being given by the Government. For example, 
if these are purchased by the railways and 
other public sector industries where they are 
used, it will solve the problem to some extent. 
So, I request the hon. Minister to advise the 
National Small Industries Corporation on that 
behalf.

Moreover, recovery of taxes like the sales 
tax should be suspended for a  certain period, 
and I request the Hon. Minister to direct the 
authorities concerned.

As I  have already said, the partial ban 
should be lifted, so that the stocks lying idle 
may be exhausted.

So, I want a  reply from the hon. Minister 
for these questions, namely partial ban, 
suspension of the recovery of sales tax and 
other taxes and orders for the goods from 
the railways and other public sector industries.

SH R I M O IN U L HAQUE CHOU- 
DHURY : I have already replied with regard 
to the ban question. The ban is somewhat 
like this. The State Governments have said 
that when a taccavi loan is given, one has to 
purchase the engine produced in the State, as 
the M aharashtra Government did earlier. I 
do not know how far they will agree to it, 
but we can take it up with them.

W ith regard to the suspension o f sales 
tax recovery, this is a  State matter. We can 
draw their attention to it.

So far as purchase by (he public sector is 
concerned, when there is no need for oil 
engines, I do not know if it can be done, but 
certainly we can give preference to such 
purchase if we have to purchase them. But, 
as I have already said in my reply, we are 
exploring the possibilities of export of these 
items. Actually, a team consisting o f the 
representatives of STC and SSIDO also 
visited Kolhapur to find out ways and means 
of boosting exports o f this item.

Further, I can tell the hon. Member that 
these units should go in for diversification, 
which is really the answer to the problem. 
This is a continuous problem in any country 
which is going in for industrialisation, because 
the consumer preferance will go on shifting 
from one item to another, with further 
advance in industrial technology. For 
example, we are now in the cycle age. I can 
say that after 10 to  15 years, the cycle units 
will have a problem as people go in for 
scooters. Similarly, after another 15 to 20 
years, the scooter units will have a problem 
when people enter the automobile age, and 
the automobile units will face a  similar 
problem when people go in for helicopters. 
Therefore, the whole problem has got to be 
solved through diversification. I would once 
again say that these short-term m easures will 
not help. We have suggested to  the K olhapur 
industries that they should go in for diversi
fication. In doing so, If they w ant hire 
purchase loans from the N ational Small Indust
ries Corporation or from the State Govern
ment, these things can be sorted out. in  
fact, these things have been suggested already.
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SHRI ANANTRAO PATIL (Khed) : Tho 
statement made by the hon. Minister is very 
disappointing and displeasing as far as the 
industries o f Kolhapur are conccrned.

This problem mainly relates to the indus* 
tries in Kolhapur, but it also relates to a  re
view of our industrial policy and its imple
mentation. The State Government and the 
Central Government are trying to shirk their 
rcsposibility and trying to shift it to the other. 
1 shall narrate the whole history, how it 
happened, in two or three minutes. The 
city o f Kolhapur is a small one with a popu
lation of two lakhs. There is a part o f it 
called Udyam Nagar which is housing nearly 
400 industrial units and engages nearly 20,000 
employee*. Out of these 30 to 40 arc oil 
engine manufacturers. They are not big indus
trialists or capitalists like Kirloskars, Coopers, 
Tatas or Birlas. They aic aitisans who work 
with their employees to manufacture these 
engines, This is going on for the last 25 
years. The Minister in his reply has mentio
ned that duting the Ia3t two or three years the
oil engine industry in M aharashtra is faced 
with a slump. If that is the ease, what have 
the Con ral Government done during the last 
two and a half years to give telief and assis
tance to this industry ? This is not a ques
tion peculiar to K ollupur o r M aharashtra. It 
is faced by the small-scale industry in Rajas
than, Punjab, Haryana and Delhi. The entire 
engineering industry is facing a slump 
consequent on recession. Many industrialists 
have closed down their units Kolhapur is well- 
known not only for its industries but also for 
art, agriculture and also its wrestlers. Why 
should the government play the role o f meie 
helpless spectators when these industrial units 
are suffering for the last two and a half years. 
The Minister in his statement said that the 
State Government have decided to grant loans 
through the M ahatashtia State Financial Cor
poration to the small scale industries engaged 
in the production o f diesel engines and ancilla- 
ries, that there will be postponement in the 
recovery of loans by the M aharashtra State 
Financial Corporation from industries engaged 
in  the manufacture of diesel engines. He 
also said that they have directed the sale of 
diesel engines through the co-operative Marke
ting Federation and Sale Purchase union and 
the predominant use o f taccavi loan for pu r
chase of these engines i n preference to other 
types o f engines.

Nearly three*fourths of the units are now

(CA)
closed and engines worth lakhs o f  rupees are 
lying idle. It is all very easy to say that the 
manufacture should be stopped or phased out. 
Who is going to give them loans if there is no 
production of engines ? If  there is no guaran
teed marketing facilities who is going to give 
loans to the manufacturers. Perhaps, the 
Minister is not aware that these small indus
tries have to compete with big industrialists 
like Kirloskars and Coopers in marketing. 
They have also not been given a chance to 
sell their products by putting some restriction 
on the large scale industry.

The Minister spoke about diversification. 
The small-scale industry wanted diversification 
two years back. They were prepared to m anu
facture scooters and scooterettes and other 
engineering goods. But the government did 
not pay any attention to their suggestions. 
Now, what type of assistance do the Central 
Government propose to give for diversification 
or production in these industries ? Secondly, 
would the Central Government suggest to  the 
State Government to give some kind of pro
tection by having reservation for the oil engi
nes manufactured in the small-scale sector ?

SHRI M O INUL HAQUE CHAU- 
D HURY : I do not know why I am misun
derstood on this point. I do not know why 
the application for licence for manufacture of 
scooters by the small-scale sector has been 
rejected. 1 am not aware of it. If it is spe
cifically brought to my notice, certainly I will 
look into it.

So fai as diversification is concerned, it 
has been suggested to them. If they want to 
take it up, all the help that is given to small- 
scale industries in this country, including loans 
and machinery which is given on loan, will 
be made available to them . But to stick to 
these engines and to say, give facilities for 
selling an engine when there is no m arket for 
that, I have not understood. Wherefrom is 
that m arket to be created, whether the Central 
Government is pressed or whether the Maha
rashtra Government is pressed ?

The big houses, like Kirloskars, have been 
named. Kirloskars themselves have stopped 
selling these engines They are faced with the 
same problem. They were going to retrench 
their people but instead o f retrenching them 
and in order to keep these people, they have 
come forward with an  application before u«
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saying that they should be allowed to produce 
road rollers. They are themselves going in 
for diversification. Even a large house is not 
standing this competition.

This is the call of time. On the one hand, 
this House says, electrify every village ; you 
cannot keep any village backward without 
electricity and, on the other hand, you say, 
keep the oil engine also running ; if necessary, 
pay for i t—I do not understand this. There
fore I say, kindly advise them to diversify. 
Give them this advice ; tell them to 
modernise, to go with the time and with 
the demand of time. If that is done, we 
are prepared to give all help. That is why 
a team was sent. Advice was given to them. 
We cannot force the private industrialists to 
take to something which they do not want to 
take to. It is for them to take to a thing. 
But I want to know who asked for a ccrtain 
help and that help was denied. But if an 
argument is made wi'hout any basis, I cannot 
answer it. I would say, if such an applica
tion has been made and has not been viewed 
with sympathy, I am certainly prepared, as the 
Minister in chat go of the department, to look 
into it, examine it and give direction to my 
officers that such cases should be looked into 
with sympathy and if need be preference 
should be given to them. This is my answer 
to the whole question.

SHRI DHAM ANKAR (Bhiwandi) : The 
plight o f the Kolhapur industry is very bad. 
Stocks have piled up in the last three or four 
years. There is absolutely no demand in 
spite of taccavi loans to  agriculturists by the 
M aharashtra Government. Under the cir- 
cum stances 1 entirely agree with the hon. 
Minister that diversification is the only way 
out. But Government must come forward, 
specially the development Commissiner for 
small scale industry, to find out what kind of 
diversification is possible.

As far as I know, actually one unit has 
manufactured a scooterette and it was on the 
road for trial also. They had asked for per* 
misiion to manufacture scooters and s.ooteret* 
tes in Kolhapur. Secondly, the National 
Small Industries Corporation supplied several 
items, ancillaries and auxiliaries, to the Direc
tor-General of Supplies and Disposals. May 
I  know from the hon. Minister whether any 
•pecial committee will be appointed to find

out what parts can be manufactured in Kolha
pur area and supplied to the public sector 
undertakings as well as the DGS&D and other 
Government agencies ? If that can be done,
I think, the difficulty can be solved. There 
are two problems. One is to dispose of the 
piled up stocks and the second is to reduce 
the manufacture of oil engines. Therefore, 
reserve the entire manufacture of oil engines 
up to 15 horse power, as suggested by the hon. 
Minister, for the small-scale industry only. 
May I know from the hon. Minister whether 
the development commissioner for small-scale 
industry will appoint some committee and 
find out what diversification exactly can be 
undertaken in Kolhapur area ?

SflR I M O IN U L IIAQU1* CHOU- 
DI1URY : I have already said in my reply 
that the Small-Scale Industries Directorate 
has already sent a team, has examined the 
problem and has given the list o f items which 
could be made by these industries with their 
existing facilities or with a little more balanc
ing equipment. If hon. Members want to 
have the list, 1 can supply the list to them If 
the enginvciing association is ready to supply 
me a list of items which they are prepared to 
make in addition to oil engines, certainly we 
will explore the possibility with all the Govern
ment of India organisations if they have a 
market for them. But so far as oil engine is 
concerned, there is no market. If there is a 
market, certainly, we are always giving prefer
ence to small-scale industrialists. The small- 
scale industrialists are in difficulty, not alone 
in Kolhapur, but all over the country so far 
as oil engine is concerncd. A preference 
cannot be announced for Kolhapur alone in 
preference to other small-scale industrialists. 
It will have to be for all small-scale industri
alists who are producing oil engines. Alt will 
have to be given to the same preference. Only 
one area cannot be given a preference That 
will be neither legal nor ethical.

SHRI Y. S. M AHAJAN (Buldana) : If 
you exclude Bombay and Poona the rest o f 
M aharashtra is industrially backward and 
Kolhapur is like an oasis in  an industrial 
desert. This item is indicative of laxity in 
o u r Industrial Policy. ‘

The industry began suffering in the reces
sion of 1968-69 and even now, after 2$ years, 
we are not able to find out ways and means o f 
getting it out of the depression. I would like 
to  ask some pointed questions in this m atter.
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The hon. Minister has said that a Com
mittee was sent to find out method of diver
sification of industry with the help o f some 
new balancing machines. My question is 
whether the hon. Minister has found out that 
the industry have got th.-* new balancing ma
chines and they have begun producing new 
items. Secondly, if there are export possibili
ties and if they have been investigated, I want 
to know whether these industries have begun 
exporting those things and, is not, what are 
the difficulties.

SHRI M D INUL HAQUE CHOU- 
D H U RY  : If  they would have diversified, 
the question of d o ,u re  would not have come. 
They are said to be dosed because they are 
producing oil engines. Therefore, it is begging 
the same question. Wuh regard to the ex
port, as I have said, we tried to export oil 
engines. For that, the S T.C have been 
requested und they are exploring t!.e possibili
ties Wherever there is possibility, they will 
try to help them. So far as diversification is 
concerned, 1 have no doubt that some of them 
have begun. The hon. Members themselves 
say th a t— there are 400 or 503 such industries 
— and according to them even if 100 and odd 
arc in difficulty, the others would have already 
taken to some other production.

1238 hrs.

PAPERS LAID ON THE TABLE

REPORTS UNDER ARTICLE 151(1) OF 
Co n s t it u t io n

TH E M INISTER O F STATE IN THE 
M INISTRY O F FIN A N C E (TH RI K . R . 
GANESH): I beg to lay on the Table a copy
each of the following Reports under article 
151(1) o f the Constitution

(1) Hindi version of the Audit Report 
(Commercial) 1970- P a r t  V l- C o m -  
prehensive appraisal on the working 
of the Indian Telephone Industries 
Limited.

(2) Report of the Comptroller and 
Auditor General of India for the 
year 1969-70— Union Government 
(Commercial)—Part V III—-Appraisal

of the working o f the Indian A ir
lines. Placed in I  ibraty. See  No. 
LT— 1739/72.]

R ev ie w  an d  R epo r t  o p  N a tio n a l  Co a l  
D ev e lo pm en t  Co r p o r a t io n , Lt d ., 

a n d  o f  H in d u , ta n  Co p p e r , Lt d .

THE M INISTER OF STATE IN THE 
MINISTRY O F STEEL AND MINES (SHRI 
SHAHNAW AZ KHAN): I beg to lay on the 
Table a copy each of the following papers 
(Hindi and English versions) under sub-section 
(1) of section 619A of the Companies Act, 
1956 :—

(1) (i) Review by the Government on
the working of the National 
Coal Development Corporation 
Limited, Ranchi, for the year 
1970-7J,

(ii) Annual Report of the National 
Coal Development Corporation 
Limited, Ranchi, for the year 
1970-71 along with the Audited 
Accounts and the comments 
of the Coinptioiler and Auditor 
General thereon. [Placed in 
Library. Sec No. LT — 
1740/72.]

(2) (i) Review by the Government on
the working of the Hindustan 
Copper Limited for the year 
1970-71.

(ii) Annual Report of the Hindus
tan Copper Limited, for the 
year 1970-71 along with the 
Audited Accounts and the com
ments of the Comptroller and 
Auditor General thereon. 
[Placed in Library. See No. 
LT—1741/72.]

No t if ic a t io n  u n d e r  p a ss po r t s  a c t

THE DEPUTY MINIS rE R  IN THE 
M INISTRY O F EXTERNAL A FFA IRS 
(SHRI SURENDRA PAL SINGH): I beg to 
lay on the Table a copy of Notification No* 
G .S .R , 70 (E) (Hindi and English versions) 
published in Gazette of India dated the 5th 
February, 1972, under sub-section (3) o f sec*


